Government of Jammu and Kashmir
Home Department
Civil Secretariat, J&K

NOTIFICATION
Srinagar, the 19" November, 2024

S.0 B43 In exercise of the powers conferred under Section 2(1)(u) of the

Bharatiya Nagarik Suraksha Sanhita, 2023, and in partial modification to
Government Order No.286-Home of 2021 dated 01.1 1.2021, the Government
hereby declare the Offices of SSP SIA Jammu and SSP SIA Kashmir as Police

Stations for State Investigation Agency Jammu and State Investigation Agency

Kashmir for the purpose of registering and investigation of cases, specified in

Annexure to Government Order No.286-Home of 2021 dated 01.1 1.202 1within

the territorial jurisdiction of Division Jammu and Division Kashmir

respectively.

By Order of the Government of Jammu and Kashmir.

Sd/-
(Chandraker Bharti IAS
. \\\')M Principal Secretary to the Government.
No: HOME-PNG/145/2024(CC:7515615) Dated:19.11.2024

Copy to the:
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Financial Commissioner (Revenue).

Director General of Police, J&K.

Director General, Prosecution, J&K.

Principal Secretary to the Hon’ble Lieutenant Governor.

Additional Director General of Police. CID, J&K.
Commissioner/Secretary to the Government, General Administration
Department.

Commissioner/ Secretary to Government, Revenue Department.

Secretary to the Government, Department of Law, Justice and
Parliamentary Affairs.

Divisional Commissioner, Jammu/ Kashmir.
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10.Inspector General of Police, Kashmir/ Jammu.

I'T.Director, State Investigation Agency, J&K.

12.Deputy Commissioners ;

13.Director Archives, Archaeology and Museums, J&K.

14.Director Prosecution, Jammu/Kashmir.

I5.Senior Superintendents of Police SIA Jammu/Kashmir.

16. General Manager Government, Press, Jammu/Kashmir

17.Private Secretary to the Chief Secretary.

18.Private Secretary to the Principal Secretary to the Government, Home
Department..

19.1/c web site, Home Department.

Copy also to the:
Joint Secretary (JKL). Ministry of Home Affairs, Government of India.

Additional Secretary to the Government
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